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Government of India in principle. The
question of selecting a site for locat-
ing the new port is under technical
investigation.

Sury V. XK. DHAGE: May I know,
Sir, whether the Government contem-
plated to establish or Government
have accepted this in view of the
recommendation made by the World
Bank Mission?

Sarr RAJ BAHADUR: Its opinion
has also influenced our decisions,

Surr V. K. DHAGE: May I know,
Sir, whether it is the intention of the
Government to appoint the Chairman
of the World Bank Mission as the
adviser to find out where this second
port is to be located?

SHr1 RAJ BAHADUR: Mr.
Posthuma has already been appointed.
He has already gone round Caleutta

and Hooghly and we expect his report
shortly.

Serr P. C. BHAN.T DEO: May 1
know, Sir, what the total estimated
cost of this second port in Calcutta is
and how soon it will be completed?

Sert RAJ BAHADUR: I think it

will be too premature for me to say
that.
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[ PREVENTION AND REMOVAL OF

ENCROACHMENT ON NATIONAL HIGH-
WAYS
*548. Surr RAM SAHAIL: Will the
Minister of TranNspoRT AND COMMUNI~
CATIONS be pleased to state when the
Rill for the prevention and removal of

[ RAJYA SABHA ]

to Questions 3110
encroachments on national highways,
which was proposed to be moved in
the Parliament, is likely to be
introduced?}
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+ITee MINISTER or STATE IN THE
MINISTRY oF TRANSPORT anN»
COMMUNICATIONS (SHRI Ray
Banapur): The departmental draft
Bil] is under examination in consulta~
tion with the Central Ministries con-
cerned. After the draft proposals are
concurred in by them and approved by
the Cabinet, a draft Bill will be
prepared by the Ministry of Law and

it will be introduced in Parliament as
quickly as possible.]
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ACCUMULATION OF TIMBER STOCK IN
ANDAMAN ISLANDS

*549. SEHrIMATI  SAVITRY DEVI
NIGAM: Will the Minister of Foop
AND AGRICULTURE be pleased to state:

of sawn timber
in the

(a) the quantity
lying in stock at present

+[ ] English translation.



